- MANORAMA KUMARI D

| None for Petitioner. Learned Advocate Mr. R

~ NATIONAL COMPANY LAW TRIBUNAL
© AHMEDABAD BENCH
AHMEDABAD

C P No. 196/73(4)/NCLT/AHM/2017

Coram:  Hon’ble Mr. BIKKI RAVEENDRA BABU, MEMBER JUDICIAL
i Hon’ble Ms. MANORAMA KUMARI, MEMBER JUDICIAL

Name of the Company: . Roopalee P Bhatelia & Anr.
Neesa Leisure Ltd.

Section of theCompanies Act' . Sectlon 73(4) of the Companies Act, 2013

S NO NAME ‘CAPITA LETT RS) DESIGNATION REPRESENTATION SIGNATURE

a

| ORDER""'

avish Bhatt represented that he will file
Vakalatnama for Respondent Company T -

List the matter on 26.10.2017.'

NS
\NOR/ IKKI RAVEENDRA BABU
MEMBER JUDICIAL

MEMBER J UDICIAL

Dated this the 25th day of October, 201’7 :




